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1.Introduction:

1.1 This is an ex post-facto CP6 as Broadband Internet is a reality and ‘Broadband technology 

allows for high-speed transmission of voice, video and data over networks and ICT applications.’7

1.1 It may worthwhile to have a glimpse on the journey traversed before the appearance of the 

present AVATAR of the extant CP8:
2. Previous Consultation/Recommendations/Regulations/Directions/Other Papers are:
2.1 Consultations:
2.1.1 27/03/2015 Regulatory Framework for Over-the-top (OTT) services Quality of Service 

Division9 (inconclusive)10

2.1.2 12/11/2018 Regulatory Framework for Over-The-Top (OTT) Communication Services 

Quality of Service Division111

2.1.3. 07/07/2023 Regulatory Mechanism for Over-The-Top (OTT) Communication Services, 

and Selective Banning of OTT Services Network, Spectrum and Licensing12

3. Recommendation:
3.1. 14/09/2019 the Authority sent its Recommendations on  ‘Regulatory Framework for Over-

The-Top (OTT) Communication Services’-------- to DoT.’13

4.Regulations:
4.1. Nil.
5.Directions:
5.1. Nil.
6. Others:
6.1. DoT issued ‘Net Neutrality DoT Committee Report’8 in May 2015. The said report 

examined, inter-alia, the OTT services, and their impact on the telecom sector.14

6.2. ‘Thereafter, in the year 2016, DoT, through a reference letter dated 03.03.2016, requested TRAI
to provide its recommendations on net neutrality including traffic management and economic, 
security & privacy aspects of OTT services, etc. Considering the complexity of the issues, referred 
to in the DoT’s reference letter dated 03.03.2016, and other interrelated issues, the Authority chose 

to deal with specific issues through distinct consultation processes15.
 The Authority released the following recommendations and regulations pertaining to the issues 
referred to in the DoT’s reference letter dated 03.03.2016:
Date                                               Recommendations and Regulations 
08.02.2016 TRAI issued ‘The Prohibition of Discriminatory Tariffs for Data Services Regulations, 

2016’.16

24.10.2017 TRAI sent the Recommendations on ‘Regulatory Framework for Internet Telephony’ to 

DoT.17

28.11.2017 TRAI sent the recommendations on ‘Net Neutrality’ to DoT.18

16.07.2018 TRAI sent the recommendations on ‘Privacy, Security and Ownership of Data in the 

Telcom Sector’ to DoT.’19 
6.2 1.12.2021 SEVENTEENTH LOK SABHA
MINISTRY OF COMMUNICATIONS (DEPARTMENT OF TELECOMMUNICATIONS) 
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SUSPENSION OF TELECOM SERVICES/INTERNET AND ITS IMPACT
Presented to Lok Sabha on 01.12.2021 

Laid in Rajya Sabha on 01.12.202120

3. “the present consultation is focused on the following:
 (a) Identification of a suitable regulatory mechanism for OTT communication services, and

 (b) Examination of the issues related to selective banning of OTT communication services.21

4. The phrase ‘level playing field’ in the extant CP is mentioned as ‘competitive neutrality’ 

quoting22. 

5. The phrase ‘OTT Communication services’ is appearing ‘34’ times in the extant CP and 
distribution is as follows:
(a) ‘12’ times in ‘Issues for Consultation’ Questions:
(b) ‘7’ times in distributed question in the narrative of CP.
(c) ‘15’ times in the narrative of CP.

ISSUES FOR CONSULTATION
 Stakeholders  are  requested  to  provide  responses  to  the  following  questions  with  detailed
justifications: 
A. Issues Related to Regulatory Mechanism for OTT Communication Services 
Q1:  What  should  be  the  definition  of  over-the-top  (OTT)  services?  Kindly  provide  a  detailed
response with justification. 
Q2:  What  could  be  the  reasonable  classification  of  OTT  services  based  on  an  intelligible
differentia? Please provide a list of the categories of OTT services based on such classification.
Kindly provide a detailed response with justification. 
Q3: What should be the definition of OTT communication services? Please provide a list of features
which may comprehensively characterize OTT communication services. Kindly provide a detailed
response with justification. 
Q4: What  could be  the  reasonable  classification of  OTT communication services  based on an
intelligible differentia? Please provide a list of the categories of OTT communication services based
on such classification. Kindly provide a detailed response with justification. 
Q5. Please provide your views on the following aspects of OTT communication services vis-à-vis
licensed telecommunication services in India:
(a) regulatory aspects; 
(b) economic aspects;
(c) security aspects;
(d) privacy aspects;
(e) safety aspects; 
(f) quality of service aspects; 
(g) consumer grievance redressal aspects; and 
(h) any other aspects (please specify). Kindly provide a detailed response with justification. 
Q6. Whether there is a need to bring OTT communication services under any licensing/regulatory
framework to promote a competitive landscape for the benefit of consumers and service innovation?
Kindly provide a detailed response with justification. 
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Q7. In  case  it  is  decided  to  bring  OTT communication  services  under  a  licensing/  regulatory
framework, what licensing/ regulatory framework(s) would be appropriate for the various classes of
OTT communication services as envisaged in the question number 4 above? Specifically,  what
should  be  the  provisions  in  the  licensing/  regulatory  framework(s)  for  OTT  Communication
services in respect of the following aspects: 
(a) lawful interception; 
(b) privacy and security; 
(c) emergency services;
(d) unsolicited commercial communication;
(e) customer verification; 
(f) quality of service; 
(g) consumer grievance redressal;
(h) eligibility conditions; 
(i) financial conditions (such as application processing fee, entry fee, license fee, bank guarantees
etc.); and
(j) any other aspects (please specify). 86 Kindly provide a detailed response in respect of each class
of OTT communication services with justification. 
Q8. Whether there is a need for a collaborative framework between OTT communication service
providers  and  the  licensed  telecommunication  service  providers?  If  yes,  what  should  be  the
provisions of such a collaborative framework? Kindly provide a detailed response with justification.
Q9. What could be the potential challenges arising out of the collaborative framework between
OTT communication service providers and the licensed telecommunication service providers? How
will  it  impact  the  aspects  of  net  neutrality,  consumer  access  and  consumer  choice  etc.?  What
measures  can  be  taken  to  address  such  challenges?  Kindly  provide  a  detailed  response  with
justification. 
B. Issues Related to Selective Banning of OTT Services 
Q10. What are the technical challenges in selective banning of specific OTT services and websites
in specific regions of the country for a specific period? Please elaborate your response and suggest
technical solutions to mitigate the challenges. 
Q11. Whether there is a need to put in place a regulatory framework for selective banning of OTT
services under the Temporary Suspension of Telecom Services (Public Emergency or Public Safety)
Rules, 2017 or any other law, in force? Please provide a detailed response with justification. 87
Q12.  In case it is decided to put in place a regulatory framework for selective banning of OTT
services in the country, - 
(a) Which class(es) of OTT services should be covered under selective banning of OTT services?
Please provide a detailed response with justification and illustrations. 
(b) What should be the provisions and mechanism for such a regulatory framework? Kindly provide
a detailed response with justification. 
Q13. Whether there is a need to selectively ban specific websites apart from OTT services to meet
the  purposes?  If  yes,  which class(es)  of  websites  should be  included for  this  purpose?  Kindly
provide a detailed response with justification. 
Ans.13. No specific answer to Q1. to Q13.However please consider Ans.14. below.
Q14. Are there any other relevant issues or suggestions related to regulatory mechanism for OTT
communication  services,  and  selective  banning  of  OTT  services?  Please  provide  a  detailed
explanation and justification for any such concerns or suggestions. 
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Ans.14.

4.Conclusions:
1. The extant Consultation Paper is on ‘Regulatory Mechanism for Over-The-Top (OTT) 
Communication Services, and Selective Banning of OTT Services’.
1.1 The phrase “OTT Communication Services” occurs ‘34’ times in the CP.
1.2 There are ‘14’ Questions in the extant CP soliciting response from the ‘stake holders’.
(a) Questions ‘1’ to ‘9’ are regarding scope & attributes of the ‘OTT Communication Services’
(i) Q3. is about the ‘definition of OTT Communication Services’
(x) The response of one academic stake holder is:
‘While I do not propose a definition for OTT communications services, I want to stress how 

difficult it is to assign internet applications, content, and services to particular categories.’23 
(ii) Q5. Is about ‘aspects of OTT communication services vis-à-vis licensed telecommunication 
services in India: quality of service.’
(x)   The response of one academic stake holder is:
‘there is no need to subject OTT communications services to quality of service requirements. 
For the last 30 years, OTT services have flourished using best-effort connections over 

consumer-facing broadband networks.’24

2. Kindly refer paras 1.,3.,3.1 above:
2.1. “3.1 The Authority recommends that:
(i.) Market forces may be allowed to respond to the situation without prescribing any regulatory 
intervention. However, developments shall be monitored and intervention as felt necessary shall be 
done at appropriate time.
(ii.) No regulatory interventions are required in respect of issues related with Privacy and security of
OTT services at the moment.
(iii.) It is not an opportune moment to recommend a comprehensive regulatory framework for 
various aspects of services referred to as OTT services, beyond the extant laws and regulations 
prescribed presently. The matter may be looked into afresh when more clarity emerges international 

jurisdictions particularly the study undertaken by ITU.”25 is not available in the extant CP26.
(a) However ITU issued

(i)‘ Economic Impact of OTTs Technical Report 2017’27 containing material relevant to the 
extant CP.

(ii) Collaborative framework for OTTs Recommendation ITU-T D.26228

3. Kindly refer to paras 1.,6.,6.1. above:
3.1.
TRAI took action taking the issue as complex.

4. Kindly refer to paras 1.,6.,6.2. above:
4.1.‘2.A kind reference is also invited to the recommendation no. 14 of the 26 th report of the 

Parliament’s Standing Committee on Communication and Information Technology29 on the subject 
‘Suspension of Telecom Services/ Internet and its impact 
gist of which is as under 
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“The Committee strongly recommended that the Department urgently examine the recommendation
of TRAI and come out with a policy which will enable the selective banning of OTT services with 
suitable 
technological intervention, such as Facebook, WhatsApp, Telegram services during period of 
unrest/ crisis that are liable to be used by the terrorists or anti-national element/ forces of ferment 
trouble in the specified regions. The Committee look forward to positive development in this 
regard. With respect to the above mentioned recommendation of the Parliament’s Standing 
Committee, 
(a)DoT replied that it will explore the possibility of regulation of OTT services and banning the 

services on selective basis in consultation with TRAI, MEITY and MHA.’”30 .
(i)However ‘gist’ above is at a variance with the contents of the Report as the reference to 
significant entry ‘XVIII. Selective Banning of Services and continuation of services over 

Government Telecom Network’31 is missing.

5.  Kindly refer paras 1.,4. above:
5.1. Stake holders have used the phrase ‘level playing field’ clarifying the concept/ sans clarifying.

(a) ‘same service same rules’ as per 32.

(b) ‘similar licensing and regulatory framework would help ensure a level playing field.’ as per33.
(c) ‘This principle of ‘Same Service – Same Rules’ is a must to ensure a level playing field and fair 

competition in the sector.’ as per34.
(d)  ‘same service same rules’ for OTT communication services and Telcos, to ensure a level 

playing field.’ as per35.
(e) ‘same service same rules’ for OTT communication services and Telcos, to ensure a level playing

field.’ as per36. 

6. Kindly refer para 1.5 above:
6.1. The distribution of the phrase ‘OTT Communication Services’ clearly indicates that there no 
clarity within TRAI itself about the definition of the said phrase.
6.2.  Stake holders have used the phrase ‘OTT Communication Services’ clarifying the concept/ 
sans clarifying:
(a) ‘1. Definition: DoT’s definition as provided in Net Neutrality Committee Report, May 2015, 
appears to the most closely placed. We recommend that the same definition should be used for OTT-

CS, with a minor modification ------------”:37.
(b)  ‘OTT communication services are services that provide real time person-to-person 
telecommunication services over the internet, bypassing the regulatory mechanism of traditional 
network operators, but using their internet infrastructure. Some popular examples of these include 
messaging platforms like WhatsApp, Telegram, Duo, Google Meet, Signal etc. using internet 
protocol to transfer data packets independently using different layer and these features that may 

comprehensively characterise OTT communication services.’38. 
(c) ‘In fact, this consultation too, begins with the assumption that “OTT communication services” 
form a category of Internet-based services, before stakeholders have had a chance to respond to the 
consultation paper. There is already a pre-existing, clear, and indeed intelligible differentia between 
the telecom and Internet ecosystems—justified by their separate regulation by different ministries. 
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This not only makes it an unnecessary exercise for TRAI to undertake, but indeed risks regulatory 
disharmony. Such a bifurcation must continue, as any attempt to regulate or govern Internetbased 
services as a telecom service would be a colorable exercise of power, i.e. under the doctrine of 
colorable legislation in the country, TRAI transgressing its powers and indirectly att7empting to do 

something that it could not have done directly.’39.

5. Summarising:
(a) The ‘Topic’ of relevant CP’s has been varying over time:

(i) Please refer to references 7.,8.,9.,10.,.11. below.
(b) Even the ‘Topic’ of the extant CP is subject to inter-alia the very definition of ‘OTT 
Communication Services’ which is yet to be firmed up.
(i) Please refer to Conclusions paras 4.,4.1 and its subparagraphs above.
(c) The TRAI earlier has stated that ““3.1 The Authority recommends that i. Market forces may be 
allowed to respond to the situation without prescribing any regulatory intervention. However, 
developments shall be monitored and intervention as felt necessary shall be done at appropriate 

time.”40 
(i)  Please refer to Conclusions paras 4.,4.,4.1 above.

6.Suggestions:
1.The following suggestions are submitted for kind consideration:

(i)   Considering paras 5.,a,(i).,b.,(i).,c.,(i). above, it may not be advisable to resort to a priori, ex
ante Regulatory Frame work for OTT Communications for an ex post-facto situation.41

(ii)  Instead TRAI may try for  a Regulatory Framework for  OTT Communications adopting
Empirical Approach considering the following inputs:

(i)  Regulatory impact analysis or regulatory impact assessment (RIA) report42 based

on Monitoring data collected as per paras 5,.(c) above

(ii) Comments received from as many as ‘207’ stake holders.(Reference 43. 1 to 207 below.)
2.Extant CP may be held in abeyance please.
3. TRAI may also consider any other input/inputs for the purpose as deemed fit.
XXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXX

XXXXX
XXX
XX
X
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37. https://www.trai.gov.in/sites/default/files/Barbara_Van_Schewick_06092023.pdf (32)
38. https://www.trai.gov.in/sites/default/files/Koan_Advisory_Group_05092023.pdf (14)
39.https://www.trai.gov.in/sites/default/files/Access_Now_04092023.pdf (29)
40. https://www.trai.gov.in/sites/default/files/Tanla_Platform_04092023.pdf (9)
41. https://www.trai.gov.in/sites/default/files/IndusLaw_05092023.pdf (14)
42. https://www.trai.gov.in/sites/default/files/The_Dialogue_04092023.pdf (26)
43. https://www.trai.gov.in/sites/default/files/Biswa_Bangla_Cable_01092023.pdf (13)
44. https://www.trai.gov.in/sites/default/files/Teleview_01092023.pdf (9)
45. https://www.trai.gov.in/sites/default/files/Mondal_Cable_Network_01092023.pdf (13)
46. https://www.trai.gov.in/sites/default/files/Nipon_Cable_Network_04092023.pdf (13)
47. https://www.trai.gov.in/sites/default/files/Sadhana_Cable_Network_01092023.pdf (14)
48. https://www.trai.gov.in/sites/default/files/Pradip_Som_01092023.pdf (16)
49. https://www.trai.gov.in/sites/default/files/A_K_Star_Cable_Network_01092023.pdf (13)
50. https://www.trai.gov.in/sites/default/files/GC_LINK_PVT_01092023.pdf (33)
51. https://www.trai.gov.in/sites/default/files/New_Cable_Vision_01092023.pdf (13)
52. https://www.trai.gov.in/sites/default/files/Dolon_Communication_01092023.pdf (13)
53.
https://www.trai.gov.in/sites/default/files/Golden_Line_Cable_Broadband_Services_01092023.pdf
(13)
54.https://www.trai.gov.in/sites/default/files/LOKENATH_ELECTRONICS_01092023.pdf (13)
55. https://www.trai.gov.in/sites/default/files/Culver_Max_Entertainment_01092023.pdf (8)
56. https://www.trai.gov.in/sites/default/files/Extreme_Infocom_06092023..pdf (10)
57.
https://www.trai.gov.in/sites/default/files/National_Centre_Human_Settlements_Environment_0109
2023.pdf (8)
58. https://www.trai.gov.in/sites/default/files/ESYA_Centre_04092023.pdf (9)
59. https://www.trai.gov.in/sites/default/files/PAL_ELECTRIC_01092023.pdf (13)
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60.
https://www.trai.gov.in/sites/default/files/MADHUMITA_CABLE_NETWORKS_01092023.pdf
(13)
61. https://www.trai.gov.in/sites/default/files/Super_Satellite_Network_01092023.pdf (13)
62.  https://www.trai.gov.in/sites/default/files/PAL_GENERATOR_POWER_LINE_01092023.pdf
(13)
63. https://www.trai.gov.in/sites/default/files/Akashdeep_Cable_Network_01092023.pdf (12)
64. https://www.trai.gov.in/sites/default/files/Vision_Joy_01092023.pdf (9)
65. https://www.trai.gov.in/sites/default/files/Trisha_Technologies_01092023.pdf (13)
66. https://www.trai.gov.in/sites/default/files/Maa_Jagadamba_Cable_01092023.pdf (13)
67. https://www.trai.gov.in/sites/default/files/Priyam_Cable_Network_01092023.pdf (13)
68. https://www.trai.gov.in/sites/default/files/Purusattyamam_01092023.pdf (14)
69. https://www.trai.gov.in/sites/default/files/My_One_Cable_Network_01092023.pdf (13)
70. https://www.trai.gov.in/sites/default/files/Sudarsana_Cable_Link_01092023.pdf (12)
71. https://www.trai.gov.in/sites/default/files/Super_Cable_Network_01092023.pdf (14)
72. https://www.trai.gov.in/sites/default/files/VIEWPOINT_01092023.pdf (13)
73. https://www.trai.gov.in/sites/default/files/Bangur_Amenities_Centre_01092023.pdf (3)
74. https://www.trai.gov.in/sites/default/files/Swastika_01092023.pdf (23)
75. https://www.trai.gov.in/sites/default/files/CABLE_VIEW_01092023.pdf (13)
76.  https://www.trai.gov.in/sites/default/files/Kaslink_cable_Tv_broadband_service_01092023.pdf
(9)
77. https://www.trai.gov.in/sites/default/files/MS_Cable_Network_01092023.pdf (13)
78. https://www.trai.gov.in/sites/default/files/PUJA_CABLE_NETWORK_01092023.pdf (13)
79. https://www.trai.gov.in/sites/default/files/Satstar_Network_01092023.pdf (9)
80. https://www.trai.gov.in/sites/default/files/Sumanta_cable_tv_BroadBand_Service_01092023.pdf
(13)
81. https://www.trai.gov.in/sites/default/files/Sound_Vision_01092023.pdf (13)
82. https://www.trai.gov.in/sites/default/files/TENTACLE_CABLE_BROADBAND_01092023.pdf
(1)
83. https://www.trai.gov.in/sites/default/files/Uneedus_Telecom_01092023.pdf (12)
84. https://www.trai.gov.in/sites/default/files/Ajoy_Cable_Network_01092023.pdf (13)
85. https://www.trai.gov.in/sites/default/files/Ambica_Cable_Network_01092023.pdf (9)
86.
https://www.trai.gov.in/sites/default/files/Anandadhara_Cable_Broad_Band_Services_01092023.pd
f (14)
87.https://www.trai.gov.in/sites/default/files/Biswanath_Arpita_Saha_Cable_01092023.pdf (9) http
88. https://www.trai.gov.in/sites/default/files/SS_Cable_Broadband_Network_01092023.pdf (12)
89. https://www.trai.gov.in/sites/default/files/Das_Cable_Network_01092023.pdf (9)
90. https://www.trai.gov.in/sites/default/files/Diamond_Creative_Visual_01092023.pdf (13)
91. https://www.trai.gov.in/sites/default/files/IndiaTech_Org_01092023.pdf (4)
92. https://www.trai.gov.in/sites/default/files/Ipsita_Bhakat_Cable_01092023.pdf (9)
93. https://www.trai.gov.in/sites/default/files/KBM_Enterprise_01092023.pdf (13)
94. https://www.trai.gov.in/sites/default/files/Maa_Tara_Network_05092023.pdf (13)
95. https://www.trai.gov.in/sites/default/files/MD_ENTERPRISE_01092023.pdf (12)
96. https://www.trai.gov.in/sites/default/files/New_SR_Enterprise_01092023.pdf (13)
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97. https://www.trai.gov.in/sites/default/files/North_Satellite_Link_01092023.pdf (14)
98. https://www.trai.gov.in/sites/default/files/Orbit_Cables_01092023.pdf (9)
99.
https://www.trai.gov.in/sites/default/files/Sankar_Audio_Visual_Cable_Enterprise_01092023.pdf
(13)
100.
https://www.trai.gov.in/sites/default/files/Sumit_Mukherjee_Cable_Tv_Broadband_Services_01092
023.pdf (13)
101. https://www.trai.gov.in/sites/default/files/D_C_LINK_01092023.pdf (13)
102. https://www.trai.gov.in/sites/default/files/Friendes_Cable_Network_01092023.pdf (9)
103. https://www.trai.gov.in/sites/default/files/S_VISION_01092023.pdf (10)
104. https://www.trai.gov.in/sites/default/files/Media_Cable_Network_01092023.pdf (9)
105. https://www.trai.gov.in/sites/default/files/Pandey_Cable_Network_01092023.pdf (9)
106.  https://trai.gov.in/sites/default/files/Raj_Cable_Broadband_01092023.pdf (10)
107. https://trai.gov.in/sites/default/files/Sabitri_Enterprise_01092023.pdf (13)
108. https://trai.gov.in/sites/default/files/SAMRIDDHI_CABLE_01092023_0.pdf (13)
109. https://trai.gov.in/sites/default/files/Sanjukta_Cable_Network_01092023.pdf (14)
110.
https://trai.gov.in/sites/default/files/SANYAL_CABLE_BROADBAND_SERVICES_01092023.pdf
(13)
111. https://trai.gov.in/sites/default/files/Satellite_Communications_01092023.pdf (10)
112. https://trai.gov.in/sites/default/files/Sathi_Cable_Network_01092023.pdf (9)
113. https://trai.gov.in/sites/default/files/SEN_INTERNET_SERVICES_01092023.pdf (13)
114. https://trai.gov.in/sites/default/files/Shabbir_Cable_Network_01092023.pdf (9)
115. https://trai.gov.in/sites/default/files/SIDDHESWARI_CABLE_01092023.pdf (9)
116. https://trai.gov.in/sites/default/files/SKYWAVE_NETCOM_01092023.pdf (9)
117. https://trai.gov.in/sites/default/files/Spice_Route_Legal_01092023.pdf (13)
118. https://trai.gov.in/sites/default/files/Suchandra_Cable_Network_01092023.pdf (10)
119. https://trai.gov.in/sites/default/files/STAR_VISION_01092023.pdf (10)
120. https://trai.gov.in/sites/default/files/Star_Cable_01092023.pdf (9)
121. https://trai.gov.in/sites/default/files/Unicom_G_Zone_cable_Network_01092023.pdf (9)
122. https://trai.gov.in/sites/default/files/LOKENATH_ELECTRONICS_05092023.pdf (13)
123. https://trai.gov.in/sites/default/files/UNITED_CABLE_NETWORK_01092023.pdf (21)
124. https://trai.gov.in/sites/default/files/Sharma_Emporium_01092023.pdf (9)
125. https://trai.gov.in/sites/default/files/Multi_Media_Cable_Service_01092023.pdf (13)
126. https://trai.gov.in/sites/default/files/Tanisha_Enterprise_01092023.pdf (13)
127. https://trai.gov.in/sites/default/files/Fast_Link_Cable_Datacom_01092023.pdf (12)
128. https://trai.gov.in/sites/default/files/KUNDU_STAR_TV_SERVICE_01092023.pdf (9)
129. https://trai.gov.in/sites/default/files/LAHA_COMMUNICATION_01092023.pdf (22)
130. https://trai.gov.in/sites/default/files/Unique_cable_network_Broadband_01092023_0.pdf (14)
131.
https://trai.gov.in/sites/default/files/Symbiosis_Institute_Digital_Telecom_Management_01092023.
pdf (17)
132. https://trai.gov.in/sites/default/files/Spectra_Cable_Four_01092023.pdf (9)
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https://trai.gov.in/sites/default/files/Sabitri_Enterprise_01092023.pdf
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133.
https://trai.gov.in/sites/default/files/FIVE_STAR_CABLE_NETWORK_BROADBAND_01092023
.pdf (13)
134. https://trai.gov.in/sites/default/files/SS_Internet_Service_01092023.pdf (13)
135. https://trai.gov.in/sites/default/files/Maa_Sitala_Cable_Network_01092023.pdf (9)
136. https://trai.gov.in/sites/default/files/SA_Cable_Netcom_01092023.pdf (14)
137. https://trai.gov.in/sites/default/files/Link_01092023.pdf (13)
138. https://trai.gov.in/sites/default/files/Gazi_Enterprises_01092023.pdf (13)
139. https://trai.gov.in/sites/default/files/COLOUR_VISION_01092023.pdf (7)
140. 
https://trai.gov.in/sites/default/files/LUTHRA_LUTHRA_LAW_OFFICES_INDIA_01092023.pdf
(9)
141. https://trai.gov.in/sites/default/files/Kar_Enterprise_01092023.pdf (7)
142. https://trai.gov.in/sites/default/files/Spark_Cable_01092023.pdf (12)
143. https://trai.gov.in/sites/default/files/MAHAPRABHU_CABLE_NETWORK_01092023.pdf (8)
144. https://trai.gov.in/sites/default/files/RAJ_ELECTRONIC_CABLE_NETWORK_01092023.pdf
(10)
145. https://trai.gov.in/sites/default/files/Southern_Communications_01092023.pdf (13)
146. https://trai.gov.in/sites/default/files/Scan_Globe_01092023.pdf (13)
147. https://trai.gov.in/sites/default/files/STAR_LINK_01092023.pdf (13)
148.
https://trai.gov.in/sites/default/files/JOY_MAA_TARA_CABLE_BROADBAND_SERVICES_010
92023.pdf (13)
149. https://trai.gov.in/sites/default/files/Banerjee_Star_Vision_01092023.pdf (13)
150. https://trai.gov.in/sites/default/files/Rk_Cable_Network_01092023.pdf (13)
151. https://trai.gov.in/sites/default/files/TB_Cable_Network_01092023.pdf (13)
152.  https://trai.gov.in/sites/default/files/3D_WAVES_CABLE_TV_NETWORK_01092023.pdf
(13)
153. https://trai.gov.in/sites/default/files/DP_Communication_01092023.pdf (10)
154. https://trai.gov.in/sites/default/files/RAHI_BROADBAND_SERVICES_01092023.pdf (9)
155, https://trai.gov.in/sites/default/files/Sree_Krishna_Star_Vision_01092023.pdf (13)
156.
https://trai.gov.in/sites/default/files/DILIP_CABLE_BROADBAND_SERVICES_Sandip_0109202
3.pdf (13)
157.
https://trai.gov.in/sites/default/files/INDIAN_DIGITAL_MEDIA_INDUSTRY_FOUNDATION_04
092023.pdf (22)
158. https://trai.gov.in/sites/default/files/kigai_Law_05092023.pdf (22)
159.
https://trai.gov.in/sites/default/files/AZ_Broadband_Service_Solution_Cable_Network_04092023.p
df (13)
160. https://trai.gov.in/sites/default/files/Times_Network_Ratul_Dasgupta_01092023.pdf (10)
161. https://trai.gov.in/sites/default/files/Times_Network_Tapas_som_01092023.pdf (22)
162. https://trai.gov.in/sites/default/files/U_B_S_BROADBAND_04092023.pdf (13)
163. https://trai.gov.in/sites/default/files/New_Anadadhara_05092023.pdf (13)
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Counter Comments

TRAI CP1PR2,3,4,5

164. https://trai.gov.in/sites/default/files/World_Wide_Connector_05092023.pdf (13)
165. https://trai.gov.in/sites/default/files/Ganapati_Starline_05092023.pdf (13)
166. https://trai.gov.in/sites/default/files/MEDIANAMA_01092023.pdf (17)
167. https://trai.gov.in/sites/default/files/Sandeep_Pillai_01092023.pdf (15)
168. https://trai.gov.in/sites/default/files/AJIT_DAS_01092023.pdf (9)
169. https://trai.gov.in/sites/default/files/Harish_01092023.pdf (5)
170. https://trai.gov.in/sites/default/files/Subrata_saha_01092023.pdf (13)
171. https://trai.gov.in/sites/default/files/Dhruba_Majumder_01092023.pdf (13)
172. https://trai.gov.in/sites/default/files/Pradip_Sannyamath_01092023.pdf (13)
173. https://trai.gov.in/sites/default/files/Joy_Mukherjee_01092023.pdf (13)
174. https://trai.gov.in/sites/default/files/Soumen_hpt_01092023.pdf (8)
175. https://trai.gov.in/sites/default/files/Sunil_Deb%20_01092023.pdf (13)
176. https://trai.gov.in/sites/default/files/Suresh_Jaiswal_01092023.pdf (13)
177. https://trai.gov.in/sites/default/files/Debasish_Ghosh_01092023.pdf (11)
178. https://trai.gov.in/sites/default/files/Gurbani_01092023.pdf (1)
179. https://trai.gov.in/sites/default/files/SWAPAN_DAS_01092023.pdf (12)
180 https://trai.gov.in/sites/default/files/Soumen_01092023_0.pdf (8)
181. https://trai.gov.in/sites/default/files/Bidyut_Chanda_01092023.pdf (13)
182. https://trai.gov.in/sites/default/files/Golu_Isujit_01092023.pdf (9)
183. https://trai.gov.in/sites/default/files/Vignesh_Balaji_Velu_04092023.pdf (10)
184. https://trai.gov.in/sites/default/files/Aniket_Pal_04092023.pdf (12)
185. https://trai.gov.in/sites/default/files/Bharatham_Sarath_04092023.pdf (1)
186. https://trai.gov.in/sites/default/files/Pushkar_Anand_04092023.pdf (10)
187. https://trai.gov.in/sites/default/files/Abhiram_04092023.pdf (1)
188. https://trai.gov.in/sites/default/files/Siddharth_Sridar_04092023.pdf (15)
189. https://trai.gov.in/sites/default/files/Shantanu_Kulshreshth_04092023.pdf (7)
190. https://trai.gov.in/sites/default/files/Vignesh_04092023.pdf (1)
191. https://trai.gov.in/sites/default/files/B_Venkata_Sai_Lokesh_04092023.pdf (13)
192. https://trai.gov.in/sites/default/files/Sasi_Kumar_04092023.pdf (7)
193. https://trai.gov.in/sites/default/files/Abhay_Rana_04092023.pdf (16)
194. https://trai.gov.in/sites/default/files/Chinmay_Dalal_04092023.pdf (12)
195. https://trai.gov.in/sites/default/files/C_D_04092023.pdf (1)
196. https://trai.gov.in/sites/default/files/SKrishnaswamy_04092023.pdf (17)
197. https://trai.gov.in/sites/default/files/Shaleen_Jain_04092023.pdf (53)

198. https://trai.gov.in/sites/default/files/Vishal_04092023.pdf (53)

199. https://trai.gov.in/sites/default/files/Harsh_01092023.pdf (1)
200. https://trai.gov.in/sites/default/files/Suraj_Nukala_05092023.pdf (1)
201. https://trai.gov.in/sites/default/files/Chinmay_Sai_Vemuri_05092023.pdf 10)
202. https://trai.gov.in/sites/default/files/Sridam_Kundu_05092023.pdf  (13)
203.   https://trai.gov.in/sites/default/files/Bharat_Sanchar_04092023.pdf   (10)
204. https://trai.gov.in/sites/default/files/TCL_13092023.pdf (25)   

205. https://trai.gov.in/sites/default/files/Bharti_Airtel_04092023.pdf  (27)

206. https://trai.gov.in/sites/default/files/Reliance_Jio_Infocomm_04092023.pdf  (30)
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Counter Comments

TRAI CP1PR2,3,4,5

207. https://trai.gov.in/sites/default/files/Vodafone_Idea_04092023.pdf (47) 
XXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXX
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